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Heard both the counsel. §n view of the allegations

made that the appiigaht is suffering Prom.a diseass like "Chronic
Mygloid Leukemia".andhth@ ld. counssl Fér the applicant was at that
time sw sick none appeared on i9.5.2000 when the mattér_uas taken k up
for haaring and the matter was dismissed for non-prosscution, e are
of the apinian.that the ﬁatter should be restored, Hedca_the 0A is
‘restored and the order of dismissal dated 19.5,2000 is set aside. Post
the mattaer for hearing on 9,8,2000 as the anplicant ia’suffering from

the above ﬁentionad disease, he should have the advantage oF:hearing

the result of the OA,
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